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Present: Applicant in person.

Heard. Since the application has been
moved on 19th instt, that was precisely the
date when the applicant made representatien
te the autherity concerned, by name, we asc oyl
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L epasdder that the applicatien is pre-mature.

"~ Hence at the request of the applicant the same

is allowed te be withdrawn. He may claim the
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